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System and determination of transmission tariff for the 2019-
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Mr. Vincent D Souza, MPPTCL

Record of Proceedings

Due to paucity of time, the Commission adjourned the matter.

2. The Petition shall be listed for hearing in due course for which a separate notice will be

issued.

By order of the Commission

sd/-

(V. Sreenivas)
Deputy Chief (Law)
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